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DEVELOPMENT (SHRI ZIAUR RAH-
MAN ANSARI) I beg to lay on the
Table—

(1) A topy of the Central Sik
Board (Amendment) Rules,
1974 (Hindi and Englsh ver-
sions) published in Notifica-
tion No GSR 738 in Gazette
of India dated the 13th July,
1974, under sub-sectinn (3) of
section 18 of the Central Silk
Board Act, 1948 [Placed
Library See No LT 8186/
741

(2) A copy each of the following
papers (Hind:t and English
versions) under sub-section
(1) of serfion 619A of the
Companies Act 1956 —

() Review by the Government
on the working of the Na-
tional Small Industries Cor-
poration Limited New Delhi
for the year 1872-73

(i) Annual Report of the Na-
tional Small Industrieg Cor-
poration  Limited. New
Delhi, for the year 1972-73
along with the Audited Ac-
counts and the comments of
the Comptroller and Auditor
General thereon

[Placed in Library See No LT-8187/
74)

MESSAGES FROM RAJYA SABHA

SECRETARY GENERAI Sir I
uave to report the following messages
recelyag from the Secretary-General
of Rajya Sabha —

“In mccordance with the pravi-
sions of rule 127 of the Rules
of Procedure and Cemduct af
Business in the Raj¥a Sabha.
I am directed to inform the
Lok Sabha that the Rajya
Sabha, at its sitting held on
the 13th August, 1874 ageeed
without any amendmedt to
the Coal Mines (Conservation
and Development) Bill, 1a74
which was passed by the Lak
Sabha at {ts sitting held om
the 22nd July, 1974"

W) In accordance with the pro-
visions of rule 127 of the Rules
of Procedure ang Conduct ot
Businesg in the Rajya Sabha,
I am directed to inform the
Lok Sabba that the Rajya
Sabha o1 1ty =iting he d ou
the 1:;th August, 1874, agreced
without any amendment to the
Maor Poit Trupts (Amend
ment) Bul 1974, which was
passed by the Lok Sabha at
itg sitting held on the Bth
August 1974°

1203 hrs

CALLING ATTENTION TO MATTER

OF URGENT PUBLIC IMPORTANCE

REPORTED FIRING BY FOLICE ON YOUTH

CONGRESS WORKEHS AT BULSAR STATION
IN GUJARAT

MR SPEAKER shri Madhu Dan-
davate

SHRI VAYALAR RAVI
kil) On a point o' order

(¢ hirayin-

MR SPEAKER It 18 not the prac-
tice to raise a point of order during
discussion of Call-Attention motion

SHRI VAYALAR RAVI In this
House there is a precedent when call-
ing attention notice wag even withe
drawn My submussion 15 that thiy i@
a very serious matter

MR SPEAKER [ will not allow
such precedents to be set

MR. SPEAKER I will not allow
such precedents to be 8=t, In between
the business of the House, you sud-
denly get up and say “point of order”
Not at all

A member who speaks from the
gangway is not speaking at all A
member who speaks without baing
calleg is not considered as speaking
I call Mr Dandavate

PROF MADHU DANDAVATE (Ba-
japor) Sir, I call the atiention of
the Minister of Home Affairs to the
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following matter of urgent public im-
portance and ] request that he may
make a statement thereon:

“The reported firing by police on
Youth Congress workers at Bulsar
station in Gujarat resulting in the
death of one and Injury to eight
workers.”

THE MINISTER OF HOME AF-
FAIKks (SHRI UMA SHANKAR DIK-
SHIT): &ur, according to preliminary
reports received by the Government
& parly returning to Bombay by train
after participating in the youth rally
at Delhi arriveq at Bulsar railway sta-
tion in Gujarat at 11.20 A.M. on August
12, 1974. Soon after the train halted,
there wag a clash between a section
of the passengers seeking refreshments
and some hawkers and their assoclates
on the railway platform in the course
of which some stalls were reporied to
have been looted. Stonmes and soda
water bottles were freely exchunged.
The Sub-Inspector of Railway Police
rushed to the platform with the police
party to control the situation. When
persuasive efforts and a lathi charge to
disperse the riotous mob proved in-
effective, the police resorted to firing 9
rounds were fired, One person by name
Gajaman Saratre, aged about 80 years,
died of bullet injuries and another per-
son vv name, Ram Chander Gallu Ja-
day, aged 33 yearg recelved a bullet in-
Jury on his chin. He is reported to be
making satisfactory progress. 119 other
persons including 14 pollcemen, re-
ceived injuries and the passengers
were allowed to resume their journey
after necessary medical aid. Mean-
while, other local officers also
came to the station with polire re-
inforcement and controlled situation.

The train was detained under the
vrders of the District Magistrate for
rendering medical ald to the injured
and conducting inquirles, The train
left Bulsar ral'way station at 8.16 P.M.
escorteg by contingent of State police
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and reached Bombay without any fur-
ther incident. Bulsar rallway police
have registered a case under sections
147/148/140/305/332/337 and 427 IPC
for rioting, mischief and looting and
Investigation is in progress. A magis-
terial inquiry into the firing has been
ordered by the District Magistrate
Bulsar.

It has been brought to Govemn-
ment's notice that there hag been
other incidents involving commission
of offences at a few other railway sta-
tions. Government intend to consult
the concerned State Governments,
whether they would agree to entrust
the investigation of these criminal
cases {0 a common agency which, in
the circumstances of these cases, can
only be the CB.I

SHRI JYOTIRMOY BOSU (Diamond
Harbour): Where is the statement®
We have not got a copy.

MR. SPEAKER: Perhaps it is com-
tng. The nolice was given only yes-
terday. Do not try to bring in these
matters.

PROF. MADHU DANDAVATE: 1
um surprised and rather shocked thet
even on such a serious episode the
statement that is placed before the
House by the hon. Minister is such
cursory statement that it does not give
adequate information and even the in-
formation that hag been furnished to
the newspaper representatives ang cor-
respondents by the railway authomn-
ties by the Collector of Bulsar and
by the Deputy Inspector Gemersl of
Police, even that authentic information
which has been releasad by the autho-
rities authentically threugh the news
papers, even fhat.. ..

SHRI VAYALAR RAVI: So,
agree that it §s authentic?

PROF. MADHU DANDAVATE:
have also contacted our frienda fro
Bulsar.
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S8HR] PILOO MODY (Godbra):
Why is Shri Ravi feeling so gullty
about {t?

SHRI VAYALAR RAVI: You are
having double standards. That is my
point. This House is being made use
or for maligning.... (Interruptions),

PROF. MADHU DANDAVATE: I
have got the authentic statement that
has been made by the Western Rail-
way authorities the Collector of Bul-
sar and the Deputy Inspector-General
of Police. I am raising this issue be-
cause I want to know whether those
statementg are correct.

At the very outset, I want to point
out to the hon. Minister that there are
three major issues involveq in this epi-
sode, namely, the btehaviour of the
police the trigger-happy police, the
rowdy behaviour of the Youth Cong-
ress workers on their way back from

the rally....

SHRI A. K M.
bat) Sir,

ISHAQUE (Basir-
1 rise on a point of order.

MR. SPEAKER: No point of order
is allowed during the discussion on
Calling Attention Motion.

If any points have been raised, the
Minister will reply to them.

SHRI A. K. M. ISHAQUE; The
hon. Member can only ask gquestions
during the Calling Attention.

MR. SPEAKER: Please sit down.
It is an accepteqd practice, and I have
never allowed at any time any point
of order being raised during the Call-
ing Attention Notice. Why do you get
up every time?

SHRI ATAL BIHARI VAJPAYEE
(Gwallor):; They are betraying their
Ruilty conscience.

SHRI K LAKKAPPA (Tumkur):
Shri Madhy Limaye has raised points

Chad o)
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of orders several times.... (Interrup-
tions)

SHRI A. K. M. ISHAQUE: Sir, jou
have given a ruling that no point of
order can be raised during the Ques-
tion Hour. A calling Attention i»
raised in terms of rule 197. The rule
is very clear. The Member can only
ask questions. Now the hon. Member
is not asking questions. He is making
a statement, , .. (Interruptions).

MR. SPEAKER:
any point of order.

I am not allowing

I have allowed him to speak. You
know the Business Advisory Com-
mittee decided that the person who
comes first in the Call Attention list
will take 5 to 7 minutes and, in that,
he will confine himsel! to the relevant
points for questions. He may frame
a brief preface to the question. But
he will not go beyond that question.
This is the practice that we follow.

SHRI A. K. M. ISHAQUE: Kindly
have a look at the relevant provi-
sion. .

MR. SPEAKER: I have not allow-
ed any point of order. I am there to
judge. If anything comes which is
not within the scope of the Call Atten-
tion, I will stop him. But I will not
allow you to raise any point of order.

SHRI A. K. M. ISHAQUE: Sir it
is your pleasure to either to allow it or
not to allow it.... (Interruptions), ..

MR. SPEAKER: I am not prepared
to listen to you. Have you had at
any time the company of Mr. Jyotir-
moy Bosu? Kindly avoid him. Don't
catch infection from him.

SHRI JYOTIRMOY BOSU: One
favour, Sir. If you only recommend
Mr. Ishaque for Deputy Ministership,
the House will be quiet. (Interrup-
tions).

SHRI VAYALAR RAVI: The other

day, you deleted cerlain words from
the record.... (Interruptions).
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FROF. MADHU DANDAVATE: Sir
in deference to your wishes, 1 will nio-
dify my, statement. The disciplined
and nice behaviour of the Youth Cong-
ress workers while coming back irom
the rally to Bombay.... (Interrup-

tions).

171

SHRI A. K. M. ISHAQUE: §ir, my
oniy submission is that you may kindly
have a look at the relevant provision.
1 will read out to you....(Interrup-
tions).

MR. SPEAKER: 1 am not allowing.
May I request both of you. Mr. Ishaque
ang Mr. Lakkappa to please sit down?
Will vou kindiy listen to the Speaker
aisn?

SHRI K. LAKKAPPA:
respect yoi.

I always

MR. SEPEAKER: Excepit that you
semetimes don’'t obey me.
Mr. Dandavate, you please iry to

rut vour question in a non-controver-
sial manner,

PROF. MADHU DANDAVATE: 1
will ¢hide hy the procedure you have
prescribed.

The third aspect about which I
would like to ask a question is regard-
ing the discriminatory attitude of the
railwa, authorities on the question of
giving concessien to the youth when
tkey are travelling by railways. (In-
terruptions) .

SHRI P.
{Nandyal):
ration.

VENKATASUBBAIAH
I want to seek a clarifi-
Piease hear me for a minute.

MR. SPEAKER: You are a very
mature person. It is understandable
about those other members who are
vigorous vyoung firebrands.

SHRI RAJA KULKARNI (Bombay—
North-East): The hon. Member must
confine himself only to the incident..
(Interruptions).

PROF. MADHU DANDAVATE: Al-
most all the newspapers have reported
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this. About 2,000 members of the

Youth Congress were travelling from
Bombay to Delhi.... (Interr:ptions).
It has been reported exteus.vely in all
the newspapers that they were travel-
ling without any payment and in addi-
tion a daily allowance of Rs. 20 was
paid to them....(Interruptions). On
the contrary when the Antar Bhartiyva
Camp organised by a socialist youth
organisation, R.S.D., Rashtriya Sewna
DDal was held—and it was held for
National integration—and when rail-
way concession was demanded, it was
said that no non-student youth could
be given railway concession. I have
the letter of the Railway Minister in
my possession. But now these youths
of the Congress were given the con-
cession. (Interruptions).

He has read out a writien statement
and from that statement it appears that
the entire trouble started only on the
journey back. But most of the news-
paper correspondents and even the
railwmay authorities have saig that,
whnen the representatives and youth
workers were going o D<lhi, many
railway stalls were closed because they
had apprehended danger and because
those railway stalls were closeq during
their journey from Bombay to Delhi,
many youth workers threatened that
on their way back from Delhi they
would take the revenge.... (Interrup-
tions).

MR. SPEAKER: I will have to re-
vise the rule about seating of mem-
bers. All of you sitting in different
seats have assembled together in this
turbulent sector.

PROF. MADHU DANDAVATE: I
want to know from the Home Min-
ister....

SHRI A. K. M. ISHAQUE: Let him
put the question.

PROF. MADHU DANDAVATE: I
want to know from the Home Minis-
ter whether it is true that the Deputy
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Inspector-General of Police, Gujaratl
Shri P. G. Newani, has tcld newsmen
at Ahmedabad that it is not only an
izolated incident at Bulsar....
(Inteiwaptions)

..and a few towns in Gujarat. He
has specifically informed the Press
that they have indulged in rioting
stone-throwing, soda-water bottle-
throwing. ... (Interruptions) at Kota,
Ratlam, Godhra Baroda, Surat etc.
1 would like to know whether in the
afternoon an official of the BPCC office
in Bombay was given full information
on the phone and whether the Presi-
dent of the B.P.C.C. confirined this.

My question ig whether it is true—
it is reported in the Fress—that 600
Congressmen have been taken for in-
terrogation and to investigate all the
details. Is it correct?

Lastly newspapers have said. ...

SHRI K. LAKKAPPA :
point of order.

I rise on a

MR. SPEAKER: The other day
when the name of Shri Vajpayee's
Party was mentioned, it was said that
the matter wag sub judice and I ruledt
that the name of their party will not
‘be mentioned. Now, when there is an
inquiry and when the investigation is
going on you are mentioning the
names of other parties.

SHRI ATAL BIHARI VAJPAYEE:
How can the names be avoided?

SHRI VAYALAR RAVI:
meg should be deleted.

ot wewr fagrdt amdd@t : 79 Figw
FA7 Fgaa g et A9 fam
FACHT FAA (ar FrFFAT F |

MR. SPEAKER: You are not con-
fining to the matter of the calling-at.
tention you are going much bevond
that.

SHRI PILOO MODY: In the name
#f national integration you cannot
:have youth rallies of goondas.

The na-
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PROF, MADHU DANDAVATE: 1
would iike to know from the Home
Minister certain facts. The Collector
of Bulsar had made a categorical state-
ment and the press reports say that
it was officially learnt that a search of
haul of large guantity of foreign-made
hard liquor, a huge quantity of high
quality rice which is subject to res-
triction of inter-State movemrent and
a large number of contraceptives....

{Interruptions)

1 will finish within a minute.

As a nationalist, I would like tu ask
a4 guestion about the last aspect of this
episode. It is reporied in the entire
press that thess volunteers who were
beaten have announceq and declared
that &s they were subjected to atroci-
ties and firing by the Police of Gujarat
when they go back to Bombay, they
will take revenge on the Gujaratig in

Bombay. I woulg like to know whe-
ther this is correct. ... (Interruptions)
As an Indian I am more concerned

anout it.

SHRT VAYALAR RAVI:
plaving to the gallery.

They are

SHRI UMA SHANKAR DIKSHIT:
He has asked five or six questions. 1
am answering them one by one.

Tirstly, he referred to newspaper
reports. Different wversions have ap-
puaerd on various newspapers. I have
madie by statement and I have got in-
formation on which I rely which has
been receiveq from the Government of
Gujarat and also through Govern-
ment’s intelligence agencies. Newspa-
per reports, whatever appear in the
newspapers, are not necessarily either
correct or incorrect. He also sald
about this that in these trains youths
were - allowed to travel without pay-
ment. That is incorrect. (Interrup-
tiong). He cannot contradict like this.
The facts are there. I have received
authentic information from the Rall-
way Board.
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SHRI UMA SHANKAR DIKSHIT:
It ig totally unparlismentary and he
should withdraw that word
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st wrAeae fasr : wmq qOETH)
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MR. SPEAKER: It js absolutely

unparliamentary. It will not come on
record.

SHRI UMA SHANKAR DIKSHIT:
1 have received authentic information.
Let them not interrupt. Let them lis-
ten to me.

W AEE AT A, A owAw ¥

s .
i ’ . --ranv....a-i-
ot FAvaT fasr ;o wmg @Y 3@ oY
w®A W@ ¥ M g ag @
o § 1 & ora FY wwq Al wEar g6
ey #

SHRI UMA SHANKAR DIKSHIT:
In regard to the first Youth Spccial,
numbers of passengers were 988 and
the fare collected was Rs. 78779. That
is for both the journeys, that is, from
Bombay to Delhi and back. In regard
to the second Special, the number of
passengers were 822 and { collect-
ed Rs. 71,860.80. What they’ are say-
ing hag been baseg only on their ima-
gination and not on facts. Then, the
second allegation which he has made,
on which he also framed his ques-
tion—ig this. He sald that many stalls
were closed on the journey from Bom-
bay to Delhi. (Interruptiong). That
iz not correct. I shall prove it. You
are relying just on newspaper report.

Now, Sir, what happened was that
on the onwarq journey from Bombay
to Delhi stalls were open and at two
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or three places, there way some ex~

was not proper. The number was very
large. Therefore, on that day, disput-
egs had happened at two or three pla-

boys who were coming would not pay
properly and so on. (Interruptions).
So some stalls were closed. Whatever
it is, I am telling you the facts hitherto
known. What ig there to laugh at?
1f their sons and daughters are found
in the same position, what will they
do? Who is creating this atmosphere?
You ask your leader Shri Jayaprakash
Narayan., (Interruptions).

MR. SPEAKER: Order, please.

SHRI SHYAMNANDAN MISHRA

(Begusarai): Sir T rise on a point of
order.

MR. SPEAKER: I never allowed
any points of order on either side.

SHRI SHYAMNANDAN MISHRA:
The hon. Ministey referred to Shri
Jayaprakash Narayan in this context.
Can he refer to him?

MR. SPEAKER:
any point of order.

SHRI SHYAMNANDAN MISHRA:
Why did you allow him to refer to
Shri Jayaprakash Narayan?

SHRI UMA SHANKAR DIKSHIT:
The news is spread not only in Bihar
but to other places also to carry on
illegal activities for payment of taxes.

SHRI SHYAMNANDAN MISHRA:
You are allowing the hon. Minister
to refer to a distinguished person lke
Shri Jayaprakash Narayan in such 2
derisive fashion. (Interruptions).

MR SPEAKER: Order, please.

I am not allowing

Expunged as ordered by the Chair.
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oft wrer fagrdt wrondvdt: spsaw wgrT
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(eararT). ...

sft ant der @few : Qe =
1 % & A aad #fafeai § o7 F N g7w
gmAsgom g f5 3 faaaer &
IR GEHE A, WA B 5T FI
(soema) . . ..

MR. SPEAKER: 1 do not think he
said anything disparaging about 8hri
Jayaprakash Narayan. If he had said
anything disparaging about Shri Jaya-
prakash Narayan, I shall see the re-
cord.

SHRI UMA SHANKAR DIKSHIT:
Sir, so far as the question asked is
corcerned, that I should deny or
confirm whether 600 Congrossmen
were taken for interrogation, well, he
cannot say they were all Congress-
men, It was a rally of the youth, It
was organised by the Youth Congress,
It was a rally of the youths from all
over the country. Therafore, nobody
has claimed all the people, whatever
their number, who attended were
necessarily Congressmen. (Interrup-
tions). ...

We have informafion that there
was some inflitraffon of persons who
insisted on entering, some of whom
had not paid the necessary amount
but they ware allowed. I do not
want to give more details until it is
confirmedy but there iz a report that
there was inflitration of persons.
(Interruptiong) .

The next question that the hon
Member has asked is whether there
were liquor bottles. ‘There were

bottles but no liquor. (Interrup-
tions).

I TR v
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It is a common practice that passen-
gers carry drinking water in these
battles. They were empty bottles
and nobody found any liquor any-
where.

it hag been said that some vendors
were beaten at Bulsar. What hap-
pened was that the report sent
earlier had excited the hawkers and
some of the hawkers had come pre-
pared expecting that there would be
trouble. As soon as these boys went
out, a section of them rqally wanted
some refreshments, 80 very soon a
clash took place and then it went on
increasing because the number in-
creased on both sides. Then the

police was compelled to use lathi-
charge and resort to firing.
PROF, MADHU DAWDAVATE; You

said all tha bottles were empty.

Similarly, were the contraceptives
also emply?

war gy : o drw F1 G
AR R AT A e A an A
FranEy &? Ao A adr gErFA T )

SHRI JYOTIRMOY BOSU
mond Harbour): Thig is an incident
which, unfortunately  highlights
something which should be a warning
to all of us. On the one hand we
find a trigger-happy police and on
the other hand misled, frustrated
youth forces led by fascist forces. It
has happened in many countries
where fascism had come.

(Dia-

This is the second youth special
carrying to my positive information
—it is not based on newspaper re-
ports—1500 passengers. I will analy-
ge because I must respect his age. I
do not want to offend him. It so
happened in the last Session he had
to apoligise three timeg in the House
telling things which were far from
truth. He has said that the number
of youths in the youth special was-
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800. A normal passenger train car-
ries 17 to 20 bogies including first
.class and three-lier bogies. Thare-
fore, there are two things which we
can derive from his statement.
Either the train was carrying 800
youths and other freight at conces-
sion rate or 700 passcngers were tra-
vélling without ticket. The railways
had given more bogies than the usual
number, So, we want a clear and
categorical reply from the Railway
Minister as to how many gpecia
traing had been given for coming to
Delhi and for returning from Dclhi
Further, how much fare hag Leen
collected and under what tariff rate”
(Interruptions)

st wy faad (qi77) @ weTRr R
A R FTRA S 41 9T 74 20
TR @S FAE ¥R =T IT %1 2
RE Jigy felr srear ¥
9T 7 &E E1 ¢ AW yHA 7R

MR, SPEAKER: 1 will deal with
him provided you also do not do .he
same

SHRI JYOTIRMOY BOSU: Sir, J
have got confirmation—t do not
speak on the basis of newspaper re-
ports. My friends know from taeir
heart of heart that these people took
to looting, vandalism and touk an
aggressive role demanding free supply
of food and beverages and mary of
them were drunk. I am not happy to
say all this. Mr. Dikshit ha: correctly
confessed that only empty botiles
were found What is the outcome?
Bottles full of whisky were there.

sft wew fagrdt avodd : Sa arf
o, ®q 1 7T & 7 Na arh f
L

off worwe @t st (wwege) @
aqrft o W o )
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SHRI JYOTIRMOY BOSU: Let us
analyse the figures that have been
given by various reliable sources,
that 55 persons were injured in Bul-
sar alone. What are the figures?
They are: Youth Congress: 5; RPF.
5; CRP: 5; and public and vendors.
40. Now, you should understand that
those who take to aggroussion always
sufler less injuries. That ig the reason
why I demand full compensation fe
zll the vendors who have suilered .

MR. SPEAKER* Let him ask his
quzstion now,

SHRI JYOTIRMOY BOSU: They
did the same thing in Ratlam, Godhry,
Boroda, Surat, Kato] and Dahod. A
Iew days ago, Congress youth sec
t.ons leoted stalls at Khopali on then
return trip from Poona after attcnd-
ing the Prime Minister's medting
Durning thesr onward journey to Delhi,
they did the game thing ir. a nuner
way at Bulsar. About the search
found, I do net want *to  elaborate
becides smuggled rice and foreign
brand liquor, they also carried things
tu meet the needs of their biological
requirements, I do not want to go
further into that..(Interruptions)
We are all for biological necessities
I do not dispute it

SHRI A. K, M, ISHAQUE: 'They
did not copy him

SHRI JYOTIRMOY BOSU: Exact-
lv 50 when I go to a party rally. I
do not earry the kit with me....

MR, SPEAKER: Let him ask his
question.

SHR! JYOTKMOY BOSU; How
can 1.ask, Sir, when 1 am #aced writh
80 many laterruptions?

In Surat aglsp, they lnded.lhoﬂ
just outside the railway station,
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Only the other day, in Punjab, at
Rayya on the G.T. Road, they de-
manded food from a stall and the
stall-keeper had no food to give, and
the man was stabbed to death in the
presqnce of so many people....

MR. SPEAKER: The call-atten-
tion is about one particular matter,
but he is raising other matters. Let
him not bring m other matters,

SHRI JYOTIRMOY BOSU:
Prime Minicter has urged....

The

AN HON. MEMBER- Why iz he
bringing 1n the namc of the Prime
Minuster every time? (Irterrputions),

WS WEAQ AT A 91 Ay

% P
SHRI ATAL BIHAR1 VAJPAYEE
He has accused Shrl Jaya Prakash

Narayan of cremting a  climate of
violence,

MR, SPEAKEP. I do not think be
said anvthing sbour hm 1 do not
think so

SHRI UMA SHANKAR DIKSHIT.
On a poijnt of order Why iz he
bringing in other matters which have
nothing to do with this Cali Attent.on”

SHRI JYOTIRMOY BOSU: Al
right, Sir. I am gorry 1 shall now
go back to Bulsar again

The Prime M:nister has urged the
youth to help in solving the prob-
lems.. ...

BHRI K. LAKKAFPA: The call-
-attention relates to the reported firing
by police on Youth Congress workers
ot Bulsar station in Gujarat....

MR SPEAKER: ] have not called
Kimn. Yot him-not interrupt now.

Firing on Youth SRAVANA 23, 1806 (S4KA)

Firing on Youth 1382
C ugress Workers at
Bulsar C A.)
SHRI JYOTIRMOY BOSU., I have
been interrupied all the time I
would request them and I would

beg of them not tu interrupt

They must tell us one thing. When
thg Pume Minsster has urged the
3nuth to  help n solving the prob-
lems and fi hling right reaction to
pave the path of soncialism, 1s this the
method, to loot poor vendors and
roadside tea-stalls” The youth cult
served the cause of the 1uling cotene
in West Bengal, they have played
havoc with police help and muchroom
leaders have come up (Interrmp-
tions)

SHRI K LAKKAPPA Under the
gwice of a call ¢ticflon neclting, do
you allow all sorts of things to he
saud  (Interruptioms)

MR SPEAKER: Please sit down

SHR! JYOTIRMOY BOSU 1
thought Mr Lakkappa end 1 were
almost of the same age. But h¢ nas
certainly  chimed down inig the jout!

ladder by hiding his horas  (Inte--
runtions)
MR SPEAKER- He has al-0o

climbed down to your levgl now

SHRI K LAKKAPPA He 15 go-
ing beyomd the rules of procedure

SHRI JYOTIRMOY BOSU: Mr
Lakkappa started as a PSP mun,
then he sat on the fence and now he
is in the Congress. (Interruptions).

I awa only saying that while the
genuine needs of students are being
met by lathis and bullets, as you
have geen in Bihar, in Gujarat and
i Assam . (Interruptions)

MR SPEAKER Ash your dques-
tion

SHRI JYOTIRMOY BOSU: I want
to ask this question, Will Shri
Dikshit kindly tell us what is the
growth rate of the Nehr; Brigade, the
Indira Brigade and also the Land
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Army commanded by Generals and
Brigadiers. What is the object? Are
you frying to have a Black Shirts
movement in the country on fascist
Hnes?

It is also known that thely have
spent a crore of rupees, We want to
know where did the money comeg
from because the taxpayers have a
right to know. I only say fhis:
beware, fascism is coming and the
misled and frustrated youth will be
used as a tool. Let ug get replies to
these questions. r

SHRI UMA SHANKAR DIKSHIT:
The hon. Member Shri Jyotirmoy
Bosu, hag made a large number of
allegations without indicating the
slightest relevance to the question at
issue. This will bear repetition of
what I said earlier. The question is:
the reported firing by police) on Youth
Congress workers at Bulser  stalion
in Gujarat resulting in the death of
one and injury to eight workers.
Now in the long speech that he has
inflicted on us, he has not said a
word about this; he has said about
what happened in Gaya, what hap-
pened in Maharashtra and elsewhere
all over the places, in Pufijab, Ben-
gal and so on. How ig all this rele-
vant? -

The only question he has asked is
about the Nehru Brigade and Indira
Brigade. That is more irrelevant
than the other questions. I do not
wish to answer such allcgations,

MR, SPEAKER: Shri Limaye,

SHRI JYOTIRMOY BOSU: 1
asked definite questions about how
many special trains came to Delhi,
bow many returned from Deélhi, lhrow
many concessions were given, what
was the tariff. Where ig the answer
to all these? (Interruptions).

ot wow fegrC gt : erer
o, ag W aw w7 o Az }
ar aft ?
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MR. SPEAKER: The question was
about Bulsar, About that, he has
replied. |

SHRI SHYAMNANDAN MISHRA:
There are Bew guestions,

MR. SPEAKER! They do not come
in.

SHRI ATAL BIHARI VAJPAYEE:
Whether a question is relevant or
irrelevant, it is for the Chair to de-
cide, not the hon. Home Minister.

MR. SPEAKER: About Bulsar he
hag given the information.

He says the other questions contain
other matters,

He is responsible to reply so far
as his Ministry is concerned. As
Minister of Home Affairs, he has given
irformation. If he has got Informa-
tion. I do not come in; he can give
the information he likes.

13 hrs.

SHRI ATAL BIHARI VAJPAYEE:
In that casq the Railway Minister
should have been asked to be present
in the House,

SHRI SHYAMNANDAN MISHRA:
It is for you to consider whether,
when a Member puts some questions
and they had been permitted by the
Chair, those questions could be
shrugged off contemptuously or, may
1 say, arrogantly by the Minister?
The point is that when we put any
question the hon. Minister who comes
to reply here should equip himselt
with all the facts....(Interruptions).

this sifle or that side. Shrl Limaye
may now ask his question. 8o far
as the relating to his de-

ter; in respect of uther Ministers, you
can give notice and get information
from them. You can address a ques-
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tion to the Ministry concerned if you
want any other information.

SHRI UMA SHANKAR DIKSHIT:
‘The hon. Member, Mr. Bosu, did not
put this question. After I had re-
plied and sat down, he stood wup
again and asked someq questions. Our
friends forget this. ]f you want to
know from which parts of the coun-
try people came by trains, how many
trains were run, etc. I have no in-
formation. You can put a separate
question to the Railway Minister or
to me; I ean give that information.

MR, SPEAKER: So much infor-
mation which was asked for in this
raotion aboug firing in Bulsar he has
given. For anything beyond that,
you can address a separatq question.
I cannot ask him to give information
of which to had no notice and about
which he is not prepared,

SHRI JYOTIRMOY BOSU: Kindly
ask him to collect the information
and send it to the members later.

MR. SPEAKER: I have already
sald that if anything, beyond that is
required, hon. Members should send
specific gquestions. Shri Limaye.

w wg @3 o wwr 5 W
FAR A T AW Frag AT @T @
99 % ag1 wvzy Wiz oY | F3 WY A
g wer § Fr ww ¥ AT wra W

&Y ®o 91> FAlgEwA (aerrr):
wgy dw

Wty WX ofy (FETETERE):
9T T |

& 9 fwad : agy wvoT ot A |
ffa ot ¥ wg1 & T5 77 @ ey 74
g gy e e Y AN AA
ag & fir %av €7 ot arw A F ¥ IR
e el g 4R, g9 Y, FAT
afe o ¥? & Qfar N S &
RALIE LS LA 1 SN
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oft gov wx qiR ;g wra
wET 8

WY ®y fo@ . o7 o AT wer
WREY A frr Sfech & v ¥
AT 9T F I 9% @ E WX ¥ aw
widdr @ ¥ (§z34A)

TEIA WERET : S WY §WY ¥
fermdugdy =& o1 mr & 5 ax
qfws ¥z af &1

dy oy famy  Dfra v ¥ @
aE WA AT N EIHIC A §
F & IEN a8 ¥ 8§ e wa wid
g 4 vt gafERar i ot aq /)
fqe @ §fFwr W< WA
I 3§ 3, wEINEE, R,
wifz gafeadz sTaa g ?

W & [qrq J30 AT IHA A
g1 T adt afcer § i s
Tz, A% fava & araag Sy v
ag @y @ ¢ fr afusiw Rl &
{feq  fadte ol g9 e § o
Afedz FTACE G & 9T 4 Foulr

feg ged?

T N TAGL & AT H BT AIT AT
i ffwa AT ¥ gowr sIEE T,
ok @y B A far ) @R
wgr 7

“It has been brought to Govern-
ment’s notice that there had been
other incidents invo ving commis-
sion of offences at a few other rail-
stations. Government intend
to consult the concerned State
Governments, whether they would
agree to entrust the Investigation of
these criminal cases to a common
agency which, in the circumstances
of these cases, can only be the
cBl1”
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W At ¥ 1 qeAr wigar g | 4g oY
wiw ol ¥ ¢4 = A vt qgepe
¢ fran gmr J@ oo @ |9 A
T ¥ gt &AW 9T g
foar ¢ & woer @ o w1 A
®, % g9 i0w a4 AH T WWE,
W 4 W e FAN YT q9 T F
@ & @ FT B, T A i
R ¥ SN FE 26 T g FT X
TIAM, TAR, §7a10, 77 9270
TR A W AT A (R 6 fae
A G ERSRARTER R )t ik )
s faray @ar ag 41a Ag) @ fraaar
awa qfrz ¥ 7 2o anfe feg g
R.... (w=ww) . wmewd
af frar, W@ ¥ W AR aed
@ g1 T $ S Aed ¥ R
Wi AT wEg
fqu Fdw A 7 evfm T A,
¥ ¥, us ot am ad W@ W §,
& fogadr dAlamsTgg) ¥
@ gfrezed oAt 32) A ¥
# 93 FT AW T XT H AN qIY
IO woed  #) AvwAEr add
¥ e d Ay o 4 7 g
o x@ @ @ 99 g wifew, s
@A ad s o3 4 ¢ &, 5 fead
Wil A fardm daw fewr 2,

(Weg®)... ¥ foweom 3w
W@ aegm ! T s wew
Wz FwAE g ! owaT e ¥

‘gl Rt vT RTE W S W owm
g 7w ag-ang W@ wtE sy
g femwer ) qodi ¥ femz wiaR
(®, ITe @ fer mar 9@ Ty § 7
ot W T A ge § 7 g
;mﬁﬂawa?

Ht & af & we T-Foom
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T FOR G TITeTRR &Y QR wRE
T DU W AN ) gfm Qi s
¥faqg faHaaft 7 e o @
d ar€ & grer ¥w ver wQR, I A
HETHT FIA, WqGAT FE, dqqaT
¥ A TEam i g oA
oy AT el oY w5 aw
W gifearY FAEr A % ¥ W s
afeadEy S8 wr o Fofr g,
Ofeg N 39 s4H & frofy & aoR
g= & fag Sacgit ?

ft qut swe e e
wR N ag B ¥ A W
@ &1 T @ IYW T W W
v fear 8, & of wgm 5 gwam
{1 & 73 6.2 a7 & (0d g wrdq
STHR &S ST 8 9w 9w
fr g9 Wl @ ¥ @@ W € A
Y gga o s d—agd @t
BN rafteprfw s nwwg @ |
(saqmrr ) ...

ot vy fod W w0 &
N W ey @A, W owaN A e
5 a1 L. (sEEeE )., ..

ot Inivec fif : Koy 9w
o g Aadw war ¥ 9 Qv W
fraw § f6 a1 st fr ¥ urlt
WY @ X9 % qaew 90 wiaww @
g @ a?

Your question should hawe some re-

lation to the facts.

oft ny fored : ¥} & T wg
g s e § o

ot wew fgr® el ww
ww e @ ? W é wisd s
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E N aft wwE ¥ Afm fw
oy ao¥ 9 ?

SNt 3Iar qwe A : 2Aar, mre
W A FEAT A€ HT A A qed
FMARD T AL q@
T W WY W oeEAr wfgg ) . .
(www) wx o w E B
T AT el @ Fagw e g
R g ... (swaa W) g fam
Aot ft ¥ & g g # wrer ) www
T oT@ar g1 oot wfowr @ o
g wfewr AN F e W@
arfge 1
ft v figrd W, o
W, AT ars g, AX Al e e
wHw &7 o §

Y 5T wwe Aifa : ww X wr
™ e

oft waw fagrét woddt : ww I
AT % @ q fF qiw
TR YA A R & NN W
&g 6w s fforg fr ey @)

oft Twrviwe A : @ ¥ A
TR A ol W

= wew fgrdt wordlt ;W
raged o I w0

ot qwrviwe dfifer : ot gt

ot wew fagrdt wddy : A W
e W wrlt @ ?

Wt gureiee dfi : wR @R
(Wewr).. giar o @R O
T e TR

o wrfle st ¥ ag qer o
oAy fag ) fear g ey

ﬁ'r«mwm&tﬂnﬂ_mwﬁﬁ
& Soraurew wrdvrr dfer wiv

F oA W gW A qfen s frg & fead
oEHl we3 4, fEAE ¥ weer G
fEat & 77 favar A 17 A WY fAu
a9F 78} otr I o aEr & Wy
* wEAT 9T |

IR T faiy b agw fore
N awt 1 ww aAnv g wr
THH Wy g (sraiw)
T @ T R Wy St o
o w2 g 3w & g fdte wi sfa
fle s a s’ o
Ty AT Y A qard f g A
WA AT M A, N oww
TRAT §, 48 &7 447 {F 9T g W
gar A & g ooy fawEw W, ar
X o & § arden 7 g O o owv
TR mEm Ty’

ot wy frd : ¥ 7E e R
qq wie ¥ o rgfe iz erey
wREer ¥ Ao fer s
w9 qv | wy faedt W ¥ ¥ Ad wry
g °

it FRY e ffww - v 1 Tw
farg ¥ A s At &) W am X
arrgas  frdea s%a

EN ag o w77 & s W & -
WM & % AT U | g I
wEAT KT 9T A & awifd gw q o
Wheh & a{ @Ee Y FTIW*
Ty § qar fegy &, e WY oy
it 1 oA o ¥ oWy T €
atr FodR, o O A dar el g,
o g ATw gur @ ol gEd e
% oA T A @ o
# war g, s reaT ¥ o gar ?
RN R Faed§ Wi &
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[ g=ow o T difea)

ag s § e ow g ¥ o war o
g

qI A v 98 Fgr 5 qrig e
N w2 v wfgw | ww Per ¥
g fegam & fase g g ar
/T Fgx § 5 widw & @ §, @) o
a6 frarmyR i g ? sk
wk a8 ¢ f5 g W gfew &
it ¥ W warar fafaa & @ g4
IWANTNTIFT HRE vy
g WX grrmm fec E) ow
R ¥ 39 W sgrer fawm wA @
Fe@ A Y LA AR H, wowdr

¥ AT FOOA |

ot wew fagrdl wreddt : werw
TR, WAT o TR ¥ W9 79 [AT &
Fag A AR FHAT TeqA B A TR
FrEAVE ¥ 34, WAT @ AR &
qCq GSA F GIAA W1 AG WIT 09T AT
qdEAT  awE 7 gk 8 99 ot e A
HEAT Q7 HIT AT 30 7€ & IA FI F=204q7
T GHAT 4T | 8 AT ®) AT NEWAFTIT
@@ ouowm &3 F W3 wg IWW
AT TGAT G T A G FJE AT
1. (smeqty) AR AR ANE
21 e, fafew, T g 3 A aT
7 EWAT 4T AT 5 N B Awa  Av
WA FTIW 37 T HT7 7 B .48
AT, ©W 2 T | 99 ¥ wAk -
w77 9a) 7 oft &, w9 W9 & qra aread
Fr o Negardm €1 &)
ng wel wgiew A ot @i fear @ fe
g9 werng gt | s 8 Al WY o
s el om @ & 0 ge
e @ g @ @ T aw
t fsuwre Wl Yot faw ot €
fr Y gow g9 weAd © awdi

£ fecaum ¥ g2 v 2w ax
9T X4 ¥4 Ag fpar ?

ot errmg ot@ (TS R i) v
fragiaer gar & @g a7 W e
sifgqar , oY fgg ar, wragha
w§ werey gaT ?

oUW W : I et AT §,
woit femmr famrgar wes amar £

st wraer fagrdt wverdadt : e -
aq, AR N AFTEfFE ogwa ¥
eY A Y TEg g9 E WA
I AEI S| AT EAT F  ARTIQ
ACE AT FT AT T H 57 —TF
AU & R § Y dITTAT AHaT
ST FAY FATACA HIAE o TIT F
wfasd, gfem & wigsrd, &y,
FATATC qat & darEEmaTsET wY A
THAATC AT AT & I H Y Oy qavar
g avhrrrecy fomE o ¥ v
yzT Wi §, AT Tog F o ATE A
gfe afaer & 1 war g AR WG T
A 9 favarw A R g AR g ar
I WHAL HT WA AW AqAx ¥ o
worge foear o 1 9w wwEdd ¥ A
¥ o 59 wward ¥ o §, I AT A
I Er woET e g R ws
R—i g o iy tR g
S § 1 7 o § s gz OF wEadT
wa g AfrqRacy fF agf &
foarar wr & )

A qrr g AT wraT f—ag are e
ot X Wy ® qEd W A
W ¥ wifome # ek s ¥ 1 2
w0 wh ¥ ok an e et
qge & wre agti ay o< far §, o T
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st e W qgare T 1 & @
T B AN G —

“Small exampile fallout youth
Congress rally. Yesterday BSaiur.
day over two hundred ticketless
hoodlums sl6gan shouting ‘waving
party flags beheved Youth Congress
members invaded Bombay bound
Frontier Mail New Delhi Station..."”

{Interruptions).

oft wzer fagrdt avodedy : srsaer wE)-
W agETE Ere?

off v W qiR: ag ITME ATy |

weTw WY O I g am
AN KT P FT, AT A g AT WY
FEAFTAE AT 8 7 gER Qe feg
f—ar N ag N Err IR Aw
7R T wgt & arfewd ¥ gE-ug
WAy, 77 UF oa gri-wfaeT
FAR N SN A ¥ T FTRA
TFAFIN AL WAR
a1y I FY g ffg |

SHRI VAYALAR RAVI:
already been coniradicted by the Pre-
sident of the NSUL
the papers,

oft weer fagrdt arorddt : wegqwr
AgRa, Tad W v AT §—

“Forcibly occupied all First Class
Compartments. Train delayed over
one bour. Conductor Guard threa-
tend intimideted. But Police and

station sfalt refused any assistance

“At Mathura Conductst Guard's
talegram to railway authoritige pe-
fused by station telegraph office.

“At various wayside gtations

It has

It hag come in

Congress Workers at

flags §MSufing slogang and entrain-
ed for InMpre. Mo tket checker
dered ask any questions.

“Sendfng copies fo- other mem-
bers.”

WSTE WEIEY, Wl Agey & g mfgat
& a ¥ aaemaroy mfeat fefy o
#fer v ga Iy § fire s e &Y
@Y weww  wrfod s & forg frdly
mfear wft & o, ag gfer Fewr
qurie A T A & af ) drer dwk
saaraigw ¥ el F ov a@
Wl 4 Y oY, i A IAT g
7T ¥, fe gt farde mfwert oy o o
& v amgan £ e w7 & wifarfor weg
mrfeqt ¥ ot frde mifsar ady 4, s
e fomr Bz o9 § mT o A A ot
wrfaAsd Rt A v o § ?

Hgw gaE—IF NN w7 F I
#gq svg e wai wmar ¥ qg
s ey frgfew 7 W ¥
feaat ¥ qu vl warf ol A sxfea
AR 7 feed & Wacar 7 | w@qrwed
TERT AW ® A gy oFw firg
&7 gfera Y Mt & o wrf Ay srw-——
qg @t 97 ¥ foe g o amw §, ¥few
farg) arcra 1 gferm & st AT AT
wE g3 s fardate § @m e
TR} —mam
¥ e | ¥ WA g g—-qF
SRUART FY T G A W GET WA
R} T B TAT—IAT G WL TG A
¢ fe SERARTd WP @ 47 W
g werd F i ¥ i QA
wez & fag war wr af &t A
welt sradAwiea a1 ey Qv ar Ay
§ fis arerr o e 3 o W1 gfe-
P g, prov & gfew o
wiity arey ®) faorm @AT WAT W
AT & |
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[st wew Fagret avoiiiad]

worw wgrey, & wrrr et § e
wraw ¥ Hafgrn g & vt ¥ of
witfeaw qeardt sty @ ok |?
fefgwe afwgz agremm e whe v,
N welt o I F wRw ¥ wet AN
7 & Y w0 w7 ooy wfrge @
ww v gwar § 7 oY wfwgz oY
oo & frg fasdare R 9w & st
WY aTY W TR §9A § aeT 5
w i e 7

were WG, UF WY g WUNTY
! §u far—zw et wrew ¥ fawer
e gk &, 9w & qfewre W wow &
AT F 5 goTC W fag § | W R
2% ¥ X ¥ e ferwrrer gy §—Nfer
& s wmga g s ore F oA
¥ & gfeam a1, 9w ¥ gen s &
wf , 3R X & fag Tern & qre
Y EATT TTAT 97 | W REA o s
W dvwmdt &1 wr fear o
M ITTFR T ey Al
T % afearowt 5 g v fegr o
afrr oY st & Aifer gfoma g
¥ gfaart & fag & e o e T
Taw

SHRI VAYALAR RAVI: The same

Governor impos8#d Punltive
ment on the whole willage.

oft wew fagrl wodedt : sromwr o,
P & firg e are 5 g et
t 1w ew soere i o o i ot
serr-ge § 7

g woft ot ¥ v wgr f—fe
# ww whiw e agt ¥, ¥ o 7t -
L31f A nﬂﬁwmuﬁ@w@t
o W gt W e @ wmge ¥
sy frerg e v g wg & —ay wrige
¥ forem aet # et St wawnar

AUGUST 14, 1074
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fiv o Frer oo Py wwr ot ag
§ 1 forer weEQy aw wft wgr e
et & 2ot w1 grmr—eite wrge ¥
WTTW T A N WA TN Oy
ferromyeatog wver awer dw w@T

?

weqw wgvew, ot dfew N fod
18 7ot ff vt &, afew weEg aE K
afcee dar Wt §—& 9 & qemT wigar
§ —WT o ] wE & §, gL aTE wwl
w7 ST ot ave g Wy & v ew W W
ITANT WAT q7, 7y TH few A W
qusA gt oftdt) gurr sl
ot ¥ GRT Ty FreY, &Y I W qAT wHAT
fil W ol W) T ATEE w5 Aw
¥ forg faesft & ot Wi gwedt it f ot
TuR $Y-63 HY, W T g WA
LE

ot 3w wer ffwa  qad ggAr
aE AT T ¥ gy fear § fe
8 We 1 ¥ wzwry gf wmE amer
g o wod I g o oY
a9y 3§ 9T sme WY Ay aay
wft *1) gt A @ A §, gk
Ng RAITT FT TATH §, TN UE R
faw o agy & Er ek oy ey A Ak
e g€ 16 o o W g A
o1 | ETNY W ge oE TOW WNT XY
gy sy gefrar erfeade ¥ wmar
& 3w aY wigamal & ook & 3
iy sk fe wwag @ gar
ar | &few g are Iaf A€ gawr
oft off aor ey § Bww oY Wy
fs v v v saw B, wfer e
v off @ away ar oy qgwewr Y
ot et | &fiwwr Forait gark are €
mu@inhﬁ Yagh ¥ durlt

' wr mfY el
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ot waw fagrd ewdelt :: -
wa & e g vt

o v wier @fwx : Jaw g8
qo7 ff § | ET e AT TA WY W
urf WX Fg% o I O a8y
¥, gfers & awae ewrf farar, 2ete
firg WYX W gAE qg WA & | v
oge o Zdrem  fear ) Wi gar
aand  § A% w1€ qg 7 g g @
g AT @ s s A
T 07, T FAT AT WAIT § | 9T
i, w wfew @@y WY
foFar, a6l T ®Y wEAr g€ | @ W
& vy & aY faad o swrET W
AN AT a% A AHIW
FT A 1R §97 ¥ W1 wfes g
TATAI oy & 9 ¥ @ awd Oy
Trva @Y 91, A6 9T g T o
1§ 9 W @ ;R |

WET TF N ¥ gIA §, AX wgr
§ T wmfe g at 7 A oy
afer w1 Y oo, W
i sfer ag AT Ag I=ar
e At WY v & freeen f v S
QAT 1 W WS 4F WO ATy A
& ara¥ *7 qar § A1 vt o )
Y qar gt ) afe weET weAr ae
frere Y gm TEeY a4 W fow
waa { Wrug fasd /fo W<
a1 forad & weudl & frawe, w§
7w ¥99 vfawad, 71 S
fow o & famd § wY7 Wt wm
e S, feawt grieres s
€ foweT aeraT §—ax Tut ¥ oot
wa  -radt v o g § ot
vorwPear o et ¥ ¥y it F we
T gan § wrieg Tew g e,
#r & sk &g dwro ol |

Congress Workers at
Bulsar (C.A.)

AT Gar Wt g fomd aniie
ST TSAT T7 WTON WA MY Y 8 TEE
R F oY gurd avew § 3% of QA @,
g W T quT JArAN AW T o
ar afrere w1 at aiw mf gt
§1 o aw a9 w hyrar o, WY
weqer § §% ®h X I qrE ATHY
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SHRI VAYALAR RAVI: Sir, there
werg reports that tea was sold at
Re. 1.

MR SPEAKER: This has taken
double the time. I am not going to
tolerate it. Please sit down.

13.35 hrs.

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS.

Forry-Fourta REpORT

SHRI G. G. SWELL (Autonomous
Distriets): I beg to present the Forty-
Fourth Report of the Commiitee on
Private Members’ Bills and Resolu-
tions,

13.36 hrs.

STATEMENT RE: AGREEMENT ON

THE DELIMITATION OF CONTI-

NENTAL SHELF BOUNDARY BET-
WEEN INDIA AND INDONESIA.

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI SWARAN SINGH):
An Agreement on the delimitation of
the continental shelf boundary bet-
ween India and Indonesia was signed
at Jakarta on the 8th August, 1974,
in course of my visit there in connec-
tion with the fitth annual meeting of
the Foreign Ministers of the two eoun-
tries.

A draft of the Agreemsnt -had been
injtialled in Delh on the 7th February
1974, at the end of the talké between
the Delegations Jf experts "ahil " off-
cialkx: of the two countriex: | .
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The Agreemeng will come inty force
updrn the exchange of Instrumnerts of
Ratification which will take place in
Delhi sheortly. vapr )y

The Agreement constitules an im-
portant landmark in relations between
India and Indonesia who have an un-
broken hustory of peace and friepd-
ship from lme immemorial, It
characterises furthermore the earnest
desire and resolve of the two countsgies
not merely to avoid any possible dis-
putes in the future at sea but to
extend the area of cooperation bet-
ween them.

The boundary so far delineated ex-
tends for 48 naubical miles, jomning
four points which are equidislant from
the outermost fsland belonging to
either country, and constitutes the
true median line. The distance bet-
ween Great Nicobar (Irdia) and
Sumafia (Indonesia) is approximately
80 nautical miles.

With the signing of the Agreement
with Indonesia each side can now
proceed with its plans for developing
the seabed resources on its side of the
boundary line. It has also been agreed
that where any geological struc-
ture or field of natural gas petro-
leum or other mineral stretch2s acruss
the boundary line, the two sides shall
exchange information and reach
agrecment op exploitation and equit-
able sharing of benefits aceruing from
it.

This Agreement will contribute to-
wards bringing India and Indonesia
still closer together and towards the
maintenance and promotion of the
traditional tics of amuty, friendship
and cooperation between the two
countries,

With your permission, 8ir, [ lay a
copy of the Agreement on the Table
of the House. A copy of the map
which forms an annexure 1o the
Agreement has also beép placed ia the
I¥brary. [(Placed in Library. See No.
LT-8188/74], .



